
W.A. No. 10 of 2015 
 

 
BEFORE  

THE HON’BLE MR. JUSTICE UMA NATH SINGH, 
 CHIEF JUSTICE (ACTING)  

THE HON’BLE MR. JUSTICE S.R. SEN 
 

11.02.2015 
 
 
    

Ld. Counsel for the Appellant Shri K. Paul prayed for further 10 

days time for instruction. 

List this matter on 23.02.2015. 

   
 
                                                                                             
 
           JUDGE                                                          CHIEF JUSTICE 
                                                                                        (ACTING) 
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Ld. Counsel for the Appellant Shri K. Paul prayed for further 10 

days time for instruction. 

List this matter on 23.02.2015. 
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Ld. Counsel for the Appellant Shri K. Paul prayed for further 10 

days time for instruction. 

List this matter on 23.02.2015. 
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THE HON’BLE MR. JUSTICE S.R. SEN 
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Ld. Counsel for the Appellant Shri K. Paul prayed for further 10 

days time for instruction. 

List this matter on 23.02.2015. 
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 CHIEF JUSTICE (ACTING)  

THE HON’BLE MR. JUSTICE S.R. SEN 
 

11.02.2015 
 
 
    

Ld. Counsel for the Appellant Shri K. Paul prayed for further 10 

days time for instruction. 

List this matter on 23.02.2015. 
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Ld. Counsel for the Appellant Shri K. Paul prayed for further 10 

days time for instruction. 

List this matter on 23.02.2015. 
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